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PURCHASE OF WEAPONS 
 

2315. SHRI  R. PARTHIPAN: 
 SHRI JANAK RAM:         

Will the Minister of DEFENCE   j{kk ea=h 
be pleased to state: 

 

(a)  whether the Government is in shortage of arms and ammunitions in case of a war 
and if so, the details thereof; 
 

(b)  the details of weapons shortlisted for purchase and the funds likely to be spent in 
this regard; 
 

(c)  whether the Government is of the opinion that this move will increase the army’s 
confidence and if so, the details thereof; and 
 

(d)  whether the Government has purchased new equipment from America and other 
friendly countries for the security of the country and if so, the details thereof? 
 

A    N    S    W    E    R 
        MINISTER OF STATE             (DR. SUBHASH BHAMRE) 
IN THE MINISTRY OF DEFENCE 

      र� ा रा�य म�ंी          (डा. सुभाष भामरे) 

(a) to (c): The authorisation and holding of arms and ammunition is as 
per operational requirement of the Armed Forces.  Adequate reserves have 
been authorised to cater for contingencies.  There is adequate stocks of 
arms and ammunition with the Armed Forces who are well equipped for 
meeting any operational requirements. 

Making up of stock of arms and ammunition to desired level is               
a continuous process, the requirements for which are identified every year 
and procurements undertaken accordingly after following due procedure in 
Defence Procurement Procedure (DPP) and Defence Procurement Manual 
(DPM) and adequate budgetary provisions are made, accordingly. 

(d) During the last three years, 62 contracts have been signed with 
foreign vendors including those from Russia, Israel, USA and France for 
procurement of defence equipment for Armed Forces. 
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